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Statement  
Scheduled Indutrj wist brcl-uft of 
number of industrial Licences   issued 
during April, 1077 October,    1978 

Scheduled Industry                       Numbei 

1. Metallurigcal Industies  ... 60 
2. Fuels 
3. Boilers & Steam Oncrating 
Plants 
4. Prime Movers (other    then 
Electrical Generators) 
5   Electrical Equipment 

2 
4 "7 

6. Telecommunications 6 
7. Transportaticn   . 
8. Industrial Machinersy 

85 
49 

;,. Machine Tools 18 
io. Agricultural Machinery 2 

11. Earth-Moving Machinery    . 1 
12. Misc. Medi. & Engg. 
Industries 

18 

13. Commercial    Office        and 
Household Equipment 

4 

14. Medical & Surgical apparatus  

15. Industrial Instruments 12 

16. Scientific Instruments 9 
17. Mathematical,    Surveying, & 
Drawing Instruments    . 

 

18. Fertilizers 2 
19. Chemicals (other than Ffiti-
lizers) 

IOI 

20. Photographic Raw Film & 
Paper 

,, 

91. Dye-stuffs 12 

22. Drugs & Pharmaceuticals   . 55 
23 Textiles (including those Dyes, 
printed of otherwise      processed) 

30 

24. Paper &Pulp including Paper 
products 

5 

25. Sugar 32 

26. Fermentation Industries 17 

27. Food Processinglndustries   . '7 

28. Vegetable Oils & Vanaspat i 9 

 
29
-

Soaps, Cosmetics & Toilet 
Preparations                      .           ? 

3°-
3i
-

Rubber Goods   . 
Leather, Leather Goods and 
Pickers 

4 16 

p- Glue & Gelatin .    1 
aft'
HI

Glass 
Ceramcs

5 
3 

S Cement & Gypsum Products 8 
37
- 

Timber Products                 .            4 . 
Defence Industries              .            1 

38 1 

 

Misc. Industries 
TOTAL 638 

industrial development 0/ Tamil Nadu 

681. SHRI M. KADERSHAH: Will the 
Minister of INDUSTRY be pleased 
to state: 

(a) what are the Central Govern 
ment's plans for the next three years 
to make Tamil Nadu as an industrial 
ly viable State alternative to Maha 
rashtra; and 

 (b) what is the Central assistance 
given to Tamil Nadu for its industrial 
development and whether the State 
Government provides sufficient raw 
material for almost afl types of indus 
tries in the State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (KUMARI 
ABHA MAITI): (a) It is not the policy of the 
Central Government to develop one State 
industrially or otherwise as an alternate to any 
other State. The Five Year Plans are intended 
to secure balanced development of different 
parts of the country and extension of the 
benefits of economic progress to the less 
developed regions. 

(b) Central assistance is given in the form 
of block loans and grants for the Plan as a 
whole and not separately for industrial 
programmes. For the execution of the 
approved Plan schemes, an amount of Rs. 
95.90 crores has been sanctioned as Central 
Assistance to Tamil Nadu for the year 1978-
79. The State Government generally renders 
all possible help to the industries 
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located in that State for procuring raw 
materials. 

Regional  feature films screened      on 
Delhi Doordarshan 

682. SHRI M. KADERSHAH: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) what are the details of the regional 
feature films screened by the Delhi 
Doordarshan during the last two years; 

(b) what is the criteria adopted for 
selection of films for TV; and 

(c) whether any regional considerations 
are kept in view in making selection of such 
films? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI LAL K. 
ADVANI): (a) A statement showing details of 
regional feature films screened by the Delhi 
Doordarshan Kendra from 1-1-1977 to 18-11-
1978 is enclosed. [See below] 

(b) The following guidelines apply for 
selection of feature films shown over 
Doordarshan: - 

(i) Any film or other material shown on 
TV shall conform to the directions issued 
by the Central Government to the Central 
Board of Film  Censors  for certifying    
films. 

(ii) Films which are certified as 'A' toy 
the Central Board of Film Censors shall not 
be telecast. 

(iii) Any sequence from the films 
certified as 'A' shall not be shown in the 
Chitrahar' or other such programmes. 

(iv) Even *U' certificate films should be 
previewed by a duly constituted Committee 
and their clearance obtained before 
telecasting the films. 

(v) No film which has been suspended 
from exhibition and is therefore deemed to 
have been 'uncertified'  shall be  shown  on  
TV. 

(vi) Films telecast from Doordarshan 
should have social purpose and should be 
fit for family viewing. 

(c) Considerations that apply to the telecast 
of regional language feature films  are: 

(i) The existence of a sizeable segment 
of population who understand  the   
language. 

(ii) To project the life and culture of one 
region to the other and thereby create 
understanding between ihe two. 

(iii) Purely, on the artistic level, to show 
good films of one region to the people in  
another region. 

  

 


